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Surrring oF H.Q. oF HINDUSTAN STEEL
FROM RANCHI

3171. SHRI BHOGENDRA JHA :
Will the Minister of STEEL AND
MINES be pleased to state :

(a) whether the former late Minister
on 17th February, 1973, the
Minister on 19th October, 1973 and
the Chairman Steel Authority of India
on 20th July, 1973 had given assur-
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(c) if s0, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUBODH HANSDA): (a) No,
Sir. The assurance given was that in
the event of restructuring of Hindustan
Steel Limited consequent on the forma-
tion of Steel Authority of India Ltd,
the existing employees will not be
retrenched and will not be transferred
outside Ranchi against their wishes.

(b) No, Sir.

(c) Does not arise,

Deats pUE To Foop PoisoNmne

3172. SHRI K. KODANDA RAMI
REDDY: Will the Minister of
HEALTH AND FAMILY PLAN-
NING be pleased to state;

(a) the number of food-poisoning
cases and deaths due to adulteration in
the country in 1972-73 and 1973-74,
State-wise;

(b) the number of persons prosecut-
ed and pumished, Statewise; and

(c) what other measures are being
contemplated to counter this danger-
ous evil 7

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
KISKU) : (a) to (c). The requisite
information is being collected and will
be laid on the Table of the Sabha.

AMOUNT PADD TO BURMA REFUGHES
DURING WoORLD War II

3173. SHRI C. H MOHAMED
KOYA : Will the Minister of EXTER~
NAL AFFAIRS be pleased to state :

(a) whether the amount givea to
Burma refugees and their families dur-
ing World War II is being paid back;
and

(b) whether Government propose to
write off amount as was done in the
case of goldsmiths ?
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THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH} : (a) Yes, Sir.

(b) There is no proposal, as such,
to write off the advanccs in question.
However, in individual cases the un-
paid advances are written off where
State Government/authorities concern-
ed are satisfied that the amount s
beyond recovery for reasonms, such as
destitution or death of the evacuee who
has left behind no property, ete.

REQUIREMENT AND PRODUCTION OF
TEXTILE MACHINERY

3174, SHRI M, RAM GOPAL
REDDY : Wil the Mumster of
HEAVY INDUSTRY be plcased to
state :

(a) the requirement and production
of textile machinery in the country
expected in the mext three years;

(b) whether any shortfall is expect-
ed in the production; and

(c) if so, the steps Government pro-
pose to take ty meet the demand ?

THE DEPUTY MINISTER IN
THE MINISTRY OF HEAVY
INDUSTRY (SHRI DALBIR

SINGH) : (a) to (c). The require
ment of textile machinery during the
Fifth Five Year Plan period on
account of modernisation, rehabilitation
and expansion has been roughly esti-
mated to be of the value of Rs, 1,300
crores. However, the capability of
the textile mills to finance this require-
ments could, in fact, be substantially
less than this figure, There has been
a considerable degree of under-utilisa-
tion in the field of textile machinery
and it would be possible for the indus-
try to supply the equipments commen-
surate with the needs of the textile
industry in a particular time frame.
Government is taking advance steps
to ensure adequate supply of pig irom,
coke, steel and stainless steel etc, Steps
are also being takem to remove other
bottlenecks coming in the way of
higher production of textile machinery.
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PoTasH FROM Sea

3175. SHRI K, KODANDA RAMI
REDDY : Will the Minister of STEEL
AND MINES be pleased to state :

(a) whether the Government have
any proposal to explore Potash from
the Sca; and

(b) if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): (a)
No, Sir.

(b) Does not arise.

BLACK MARKERING OF STATIONERY AND
Parirs oF DEFENCE MINISTRY

3176. SHRI YOGESH CHANDRA
MURMU : Will the Minister of DE-
FENCE be pleased to state ;

(a) whether some two trucks of
stationery and papers of the Defence
Ministry were being smuggled out for
salc on black market or for some
other use four-five months ago;

(b) if so, who were the guilty offi-
cers and persons and whether the
culprints were caught red-handed and
they have mot brought to book so far;
and

(c) what steps are being taken to
punish the guilty persons?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
J. B. PATNAIK) : (a) No, Sir,

(b) and (c). Do mot arise.

Lasour UNREST

3177. SHRI PRIYA RANJAN
DASS MUNSI: Will the Minister of
LABOUR be pleased to state:

(a) whether Prime Minister has
expressed her deep concern about the
labour unrest in India in the last meet-
ing at Pondicherry on 17th February,
1974 and bas asked the working class
for more production;





